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Tile No. 1-(69) 2,011.5/1’01%-@-901-?-1) GHS/MSSAL
Tood Safety and Standards Authority of India

(WLinistry of Health and Tamily Welfare) . C
. ' " FDA Bhavan, Kotla Road

_ New Delhi-110002
Date: 26" March, 2014

Guideline on Licensing of the air servic':es

x of Rood Safety and Standards (Licensing and -

As per seclion Sched_iile 1 point 350_.
1s and

Reglsteations of food Business) Ragulationsjl_
wnits under Central gavemmenrf{gencies {ifee Railways,

2011 Food catering services in establishmen
Atr and airport, Seaport, Defence efe.

tral (llcense. Therefore, it is informed that the head

ghall fall under the category of Cen
officelregistered office of all the Auhneg wiﬁ need to obtain a Central license a3 pex TFood Safety
and:Stahda'rds Act, 2006, Rules and Re'g{e}latfbns magle thereunder. :
- ol
| (Finod Koil)
Director (anomement)

All the Alxfinies having their heaa' office/rogistered office in India.
* A\l Cential Desigiated Officérs, _ s
Dr Sujéet K Singh, Doputy Di;ioitor Gonoral (LEL & ME), DGHS, Ministy of Heal(h ahd

Patnily Welfare, Nirman Bhava i3 New Delbi, 5 :
4. Dr Prabha Arora, ADG (IH), DOHS, Ministy of Health and Tamily Welfare Nirman
Bhavan, New Dethi. ' .
PPS to Chairperson. ) .

¢ PSfo CEO, s,
1. M. LN Moorthy; NISG, Hyderabad, for information and necessary action pleage.
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